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An Act to validate the acquisition underthe Land Acquisition Act,
1894, of lands by certain State Governments for the purposes of
the Union and orders passed and proceedings held in con nection
therewith. BE it enacted by Parliament as follows :--

1. Short Title :-

This Act may be called The State Acquisition of Lands for Union
Purposes (Validation) Act, 1954.

2. Validation Of Certain Acquisitions Of Land And
Proceedings And Orders Connected There With :-

Every acquisition of land for the purposes of the Union made by
any State Government acting or purporting to act under the Land
Acquisition Act, 1894, at any time during the period beginning with
the commencement of the Constitution and ending with the day on
which the State Government was entrusted with the functions of
the Central Government in relation to the acquisition of land for the
purposes of the Union in pursuance of clause (1) of article 258 of
the Constitution, and every proceeding held and order made during
the said period in connection with the acquisition of land for any



such purposes, shall be deemed to be, and always to have been, as
valid as if the State Government had been duly entrusted with the
said functions of the Central Government during the said period,
and accord

ingly no acquisition so made, and no proceeding held and no order
passed by any authority under the said Act in connection with any
acquisition of land during the said period, shall be called in question
merely on the ground that the State Government was not duly
entrusted with the functions of the Central Government at the time
the acquisition was made or the proceeding was held or the order
was made.



